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CONVICTION OF MEMBER—contd.

ME. CHAIRMAN: I have to inform 
the House that the Speaker has re
ceived the follow**!* tetogram, dated

■ the 7th. . ■ •':m
/Bu^intenflettt, ■

; “Shri Phenol c^and ' V^rni*,'. Mem-, 
b er, Ldk Sabha, was sentenced to 
undergo simple trrtprifiQranent for 
five days b y  the Magistrate, First 
Class, Ujjain, on the 17th April, 
3973, for violating section s /?  o f the 
Essentiai Commodities A ct”

18.10 hrs.
HALF-AN-HOUR DISCUSSION 

Im p rop er FimcnomNa or Calcutta 
T e le p h o n e s

SHRI SAMAR GUHA (Contai): 
Six, Calcutta telephone has. received 
not only unjust and unfair but even 
step-motherly treatment at the hands 
of the Government. My Short com
ment will be jusifted by he statistics 
given by the Government themselves. 
Let me give comparative figures only 
for Calcutta, Bombay and Delhi. In 
1961 Calcutta had 73,600 telephone 
lines while Bombay had 47,795 lines 
and Delhi 32,400 lines. During the 
Third Plan, Bombay had the privi
lege of getting an allotment of 58,100 
lines plus 30,000 imported* making a 
total of 88.100. Delhi—28,700 and 
13,000 imported, totalling 41,000. Cal
cutta—only 20,300.

In the Fourth Plan Bombay had an 
allotment of 92,000; Delhi 62,00<1 and 
Calcutta—68,000. In the proposed 
Fifth Plan, Bombay will have an 
allotment of ;H,84,000; Delhi—£08,000 
and unfortunate Calcutta only 69,000.

If you see the comparative figures 
in terms of 1961 figure as the base, the 
allotment increase for Bombay in the 
First Plan was 187 per cent; D e lh i- 
128 per cent and Calcutta—no increaae 
in percentage. In the Fourth Plan, 
Bombay had 197 per cent increase: 
Delhi—212 per cent increase. In the 
proposed Fifth Plan, Bombay^~S91 per 
cent; Delhi—838 per cent About un
fortunate Calcutta, nothing should be 
mentioned.

At present, Bombay has 1,68.600; 
Calcutta—1,32,000 and Ddhi 99,135. B y


